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1221. SURI N. SREEKANTAN NAIR: 
DR. HENRY AUSTIN: 

Will 'the Minister of FOREIGN TRADE 
be pleued to SIlIIe: 

(a) whether any request from Government 
of Kenla for the estahlishment of a Weave ... ' 
Service Centre in the State has been received ; 
and 

(h) if 10, what is the present .tage of the 
prnposal? 

THE DErUTY MINISTER IN THE 
MINISTRY 01' FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) Yes, Sir. 

(b) It has been d"cid"d \0 set up a Wea,'en' 
Sen'ice Centre in Ker.la. 

Rela •• tI_ 01 r ... triCtiOD. _ Eqalty par-
ddpatl_ fa JoiDt Vfttt1Ire A ....... 

1222. DR. RANEN SEN I 

SHRI P. VENKATASUBRAIAH : 

Will the Ministtr 01 FOREIGN TRADE 
be pleaocd to Itate : 

(a) whether Government mve decided to 
relax rrllrictiollS on Indian equilY parlicipa. 
lion in joint ventures abroad; and 

(b) if so, the salient feature, of the decision 
and the reasons therefor? 

THE DF.PUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (.) and b). Indian equity 
participation in joint ventures abroad is r~ .. 
quired 10 be normally mel through exporls of 
plan I, machinery equipmenl and lechnical 
kDOW-how. Olher item. arc not pcrmilted to 
be capitalised. But Government have decided 
to CODiider OD meritl of each ca"" Ihe qUCltion 
of permitting capitalisalion of exporl proceed. 
of items like siruciural., strel items, eomlruc-
tion materials, if Ihe export value of machinery 
elc. falls .horl 10 make up the necessary reason-
able equity and if Ihere i. need 10 retain 
Indian equilY holding at a level higher than 
obtainable throUflh rxport. of capital good. 
aloae. 

Puc ..... CeDtrf'a lor Cottn ia Aaclbra 
Prada.b 

1223. SHRI ARVIND NETAM: Will the 
MiDilt .. of FOREIGN TRADE be p\eulxl to 

slate: 
(al whelMr the Cotton Corporation of 

India has ~ned five cenlres in Andhra 
Pradesh for purchaling cotton ; 

(b) if 50, whether Government have any 
such scheme for otber COIlon producing States 
also; and 

(c) the progrc.. made by the CorporatioQ 
so far by opening such ceDlres in various. 
Slate. ? 

THE DEPUl Y MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) 10 (c). In Ihe face of 
decline in prices of cotton rwnd aboul Ihe 
middJr of current cotlon year, the Collon 
Corporation of India wa. callrd upon 10 
undrrlake purchases of c:ollon!Kapas al 'fair 
priet·.· indicated 10 it by the Govrrnment. 
The Corporal ion h3. made purchaocs utilising 
the infra~structure available in the respective 
Slates. It has sel up purchase! cenlres in 
differenl Stale. a. under: 

Punjab 13 

Haryana S 

Rajasthan 5 

Mahara.hlra 51 

Gujaral .. , 113 

Andhra Pradesh II 

Madhya Pradesh .. 6 

Tamil Naclu 4 

Mysore II 

Total. 222 

.~ 
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